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1 2 3 4 5 6 7 

United Kingdom 7.19 70.62 98.22 9.62 99.86 103.80 

Kazakhstan 4.83 48.83 101.10 2.82 29.91 106.06 

USA 4.73 49.66 104.99 2.50 38.82 155.28 

Others 21.65 220.63 101.86 2758 30321 109.93 

TOTAL: 77.70 696.81 89.67 85.86 803.22 93.55 

       

 (d) The Government has taken various steps to boost the export of tea 

which include programmes on improving quality of Indian tea, creating 

consumer awareness of specialty Indian tea in select markets, participation in 

major trade exhibitions abroad, media campaigns, exchange of tea delegations, 

buyers seller meets, field sampling etc. 

Development of Organic Tea 

169. SHRI RAMACHANDRA KHUNTIA: Will the Minister of 

COMMERCE AND INDUSTRY be pleased to state: 

(a) whether Government have any proposal to develop organic tea without 

the use of chemical pesticides; 

(b) if so, the details thereof alongwith the likely technical and financial 

assistance to be provided by Food and Agricultural Organisation (FAO) for the 

project; and 

(c) the steps taken/proposed to be taken by Government to provide the 

new technology to tea growers in the country for development of organic tea 

and for generic promotion of tea, based on its health benefits? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRI RAJIV PRATAP RUDY): (a) to (c)Yes, Sir. Government has 

already taken several steps for development of the organic tea sector. The Tea 

Board has been declared the accrediting body for organic tea at the National 

level. In addition a project proposal for development, production and promotion 

of organic tea has been submitted by Tea Board for financial assistance from 

Common Fund for Commodities (CFC) an international body associated with 

the Food and Agricultural Organisation (FAO). The project is basically aimed at 

development of techniques and technology for the production of organic tea in 

India by setting up of model organic farms. The project would also develop 

acceptable international export standards for organic tea and put in place a 
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certification mechanism. The duration of the project is three years. During 

the project period an attempt will be made to identify and assess the demand 

for organic tea in the export markets and develop marketing strategy 

including a relevant promotion package for this market. The total estimated 

cost of the project is US$ 1.425m of which the CFC is expected to provide 

US$0.329m by way of loan and US$0.97 lm as grant in aid. The balance would 

be contributed by the Tea Board and tea industry. Besides, a National programme 

for organic production and preparation of necessary guidelines thereon has also 

been finalised. 

New industries in NER 

170. DR. ARUN KUMAR SARMA: Will the Minister of COMMERCE 

AND INDUSTRY be pleased to refer to answer to Unstarred Question 807 given 

in the Rajya Sabha on 31st July, 2000 and state: 

(a) the action taken for inclusion of existing industries and industries to 

be established outside the specified areas, under the purview of New. Industrial 

Policy for the North-East; 

(b) the revised notification made in this regard; and 

(c) the details of investment made in the NER after the notification indicating 

the reasons of low response? 

THE MINISTER OF STATE INTHE MINISTRY OF COMMERCE 

AND INDUSTRY (DR. RAMAN SINGH): (a) and (b) Request for amendment 

of the New Industrial Policy and other concessions in the North-Eastem Region, 

dated 24.12.1997 is under examination. 

(c) Capital investment amounting to Rs. 249.09 crores has been made in 

the North-Eastem Region as on 31.3.2001. The reasons for low investment are 

lack of industrial infrastructure, poor road connectivity and geographical 

bottlenecks in the region.  

New Industrial Units in Meghalaya 

171. SHRI ONWARD L. NONGTDU: Will the Minister of 

COMMERCE 

AND INDUSTRY be pleased to state: 

(a) the details of applications/proposal received from the foreign 

companies by Government for establishment of industrial units in 

Meghalaya under new economic reforms and the details of proposals 

sanctioned during the last three years out of it ull-date; 
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